
 

आयकर अपीऱीय अधिकरण, पणजी न्यायपीठ, पणजी 
IN THE INCOME TAX APPELLATE TRIBUNAL PANAJI, BENCH PANAJI 

 

श्री ऱलऱत कुमार, न्याययक सदस्य एवं  डॉ मीठा ऱाऱ मीना, ऱेखा सदस्य के समक्ष । 
BEFORE SHRI LALIET KUMAR, JM AND DR. MITHA LAL MEENA, AM 
 

आयकर अपीऱ सं./ITA No.25/PAN/2019 

(नििाारण वषा / Assessment Year : 2014-2015) 

M/s Satish Sugars Limited, 
88/2K, Sangankeri Yadwad Road, 
Hunshyal PG, Tal Gokak, 
Dist : Belagavi 

Vs Pr.CIT, Belagavi 

PAN No. : AAKCS 3093 E 
 

 (अऩीऱाथी /Appellant) .. (प्रत्यथी / Respondent) 
 

यनधााररती की ओर से /Assessee by : None (withdrawal application filed)  

राजस्व की ओर से /Revenue by : Shri Saurabh Nayak, Sr.DR 
  

सुनवाई की तारीख / Date of Hearing :  04/10/2021 

घोषणा की तारीख/Date of Pronouncement :  04/10/2021 

 

आदेश / O R D E R 

Per Bench :  

 
This is an appeal filed by the assessee against the order passed by 

the Pr.CIT, Belagavi, dated 10.12.2018 for the assessment year 2014-

2015. 

2. None appeared on behalf of the assessee, however, an application 

dated 20.09.2021 filed on behalf of the assessee seeking permission to 

withdraw the appeal. Ld. DR has no objection to the withdrawal 

application filed by the assessee. 

3. In view of the above, we accept the request of the assessee for 

withdrawal of the appeal. 

4. In the result, the appeal filed by the assessee is dismissed as 

withdrawn 
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 Order pronounced in the open court on  04/10/ 2021.  

   Sd/-      Sd/- 

  (डॉ मीठा ऱाऱ मीना)    
 (DR. MITHA LAL MEENA) 

             (ऱलऱत कुमार)      
 (LALIET KUMAR) 

ऱेखा सदस्य / ACCOUNTANT MEMBER न्यानयक सदस्य / JUDICIAL MEMBER 

पणजी/Panaji;  ददनाांक  Dated     04/10/2021  

Prakash Kumar Mishra, Sr.P.S. 
आदेश की प्रनिलऱपप अगे्रपषि/Copy of the Order forwarded  to :   

                
 
  
 
 
 
 
 
 
 

 
 

 
 
 
 

आदेशािुसार/ BY ORDER,                                                       

           
 

            (Senior Private Secretary) 

आयकर अपीऱीय अधिकरण, पणजी/ITAT, Panaji 
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